MENTIONING REPORT COURT NO 01 (DB -1)
Date : 01/07/2020

Remarks
S.NO CASE TYPE CASE NO.
1 Cr. APP (DB) 71/2020 ALLOWED FOR 03-07-2020
2 WP(T) 3241/2019 ALLOWED FOR 09-07-2020
3 CMP 238/2020 ALLOWED FOR 08-07-2020
MENTIONING REPORT COURT NO 01 (DB -1)
Date : 02/07/2020
Remarks
S.NO CASE TYPE CASE NO.
1 LPA 724/2018 ALLOWED FOR 06-07-2020




MENTIONING REPORT COURT NO 04

Date : 01/07/2020

Remarks
S.NO CASE TYPE CASE NO. (IF DEFECT FREE)

1 BA 3626/20 NO ORDER
2 BA 3687/20 NO ORDER
3 BA 3761/20 NO ORDER
4 BA 2082/20 NO ORDER
5 ABA 2170/20 NO ORDER
6 BA 3894/20 NO ORDER
7 BA 3790/20 NO ORDER
8 BA 3730/20 NO ORDER
9 BA 3658/20 NO ORDER
10 BA 3653/20 NO ORDER
11 BA 3651/20 NO ORDER
12 BA 3708/20 NO ORDER
13 BA 3895/20 NO ORDER
14 BA 3656/20 NO ORDER
15 BA 3749/20 NO ORDER
16 BA 2754/20 NO ORDER
17 ABA 1997/20 NO ORDER
18 BA 3894/20 NO ORDER
19 BA 3883/20 NO ORDER
20 ABA 2099/20 NO ORDER
21 BA 3879/20 NO ORDER
22 BA 3841/20 NO ORDER
23 ABA 2630/20 NO ORDER
24 ABA 2195/20 NO ORDER
25 Cr. A(S)) 27/20 NO ORDER
26 BA 3929/20 NO ORDER
27 ABA 2609/20 PUT UP ON 02-07-2020




MENTIONING REPORT COURT NO 06
Date : 02/07/2020

S.NO CASE TYPE CASE NO. Remarks
1 WPS 1666/15
2 WPS 6513/13
3 WPS 3307/14
4 WPS 6172/15
5 WPS 6190/15
6 WPS 5136/15




MENTIONING REPORT COURT NO 09

Date : 02/07/2020

S.NO CASE TYPE CASE NO. Remarks

1 WPS 693/16 REJECTED

2 WPS 441/19 03-07-2020

3 WPS 2428/19 03-07-2020

4 WPS 1815/20 06-07-2020

5 WPS 1822/20 06-07-2020

6 WPS 1818/20 06-07-2020

7 WPS 1220/20 06-07-2020

8 WPS 1673/20 06-07-2020

9 WPS 1816/20 06-07-2020

10 WPS 5272/19 08-07-2020

11 WPS 1576/19 08-07-2020

12 WPS 5583/16 21-08-2020

13 WPS 5870/17 25-08-2020

14 WPS 5871/17 25-08-2020

15 WPS 1565/17 20-07-2020

16 WPS 813/18 21-07-2020

17 WPS 5618/18 21-07-2020

18 WPS 4408/19 24-07-2020

19 WPS 3101/18 27-07-2020

20 WPS 2406/17 10-08-2020

21 WPS 1434/18 14-08-2020

22 WPS 868/19 NEXT WEEK, IF READY
23 WPS 1665/20 NEXT WEEK, IF READY
24 WPS 1537/20 NEXT WEEK, IF READY
25 WPS 884/20 NEXT WEEK, IF READY
26 WPS 1183/20 NEXT WEEK, IF READY
27 CONT (CIVIL) 218/20 10-07-2020




MENTIONING REPORT COURT NO 10

Date : 02/07/2020

Remarks
S.NO CASE TYPE CASE NO. (IF DEFECT FREE)
1 Cr.App(S.J)) 340/20 21-07-2020
2 Cr.App(S.)) 4374/19 21-07-2020
3 Cr.App(S.J)) 316/20 22-07-2020
4 Cr.App(S.)) 125/20 23-07-2020
5 Cr.App(S.J)) 329/20 24-07-2020
6 Cr.App(S.)) 249/20 24-07-2020
7 Cr.App(S.J)) 236/20 27-07-2020
8 Cr.App(S.)) 69/20 28-07-2020
9 Cr.App(S.J) 976/19 28-07-2020
10 Cr.App(S.)) 43/19 28-07-2020
11 Cr. Rev 1581/19 17-07-2020
12 Cr. Rev 461/20 17-07-2020
13 Cr. Rev 1512/19 18-07-2020
14 Cr. Rev 1148/19 20-07-2020
15 Cr. Rev 1177/19 20-07-2020
16 Cr. Rev 76/20 21-07-2020




MENTIONING REPORT COURT NO 18

Date : 02/07/2020

REMarks

.NO CASE TYPE CASE NO.

1 WPC 5850/19 USUAL COURSE
2 WPC 1265/20 NEXT WEEK

3 WPC 5857/18 NEXT WEEK
4 WPC 5377/19 USUAL COURSE
5 WPC 7217/19 USUAL COURSE
6 WPC 3041/19 USUAL COURSE
7 WPC 4858/19 USUAL COURSE
8 CONT (CIVIL) 167/20 10-07-2020




MENTIONING REPORT COURT NO 19
Date : 02/07/2020

S.NO CASE TYPE CASE NO. Remarks
ALLOWED

1 MA >16/19 ( IF DEFECT FREE)
2 MA 289/15 ALLOWED
3 MA 379/06 REJECTED
4 SA 271/19 ALLOWED
5 SA 290/19 ALLOWED




